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Reply to Honourable National Green Tribunal order dated 09.10.2023

. Hon’ble NGT vide its order dated 01.08.2023 had directed DFO Dehradun
to verify factual position and submit the Factual and Action Taken Report
in OA No. 425/2023 Deepika Kari Vs State of Uttarakhand & Ors. The
letter from APCCF Environment, Uttarakhand regarding the same was
received on 18.08.2023 and letter was sent and marked to SDO Rishikesh
(Court Case Incharge) as well as the officer having jurisdiction over the
said area on 22.08.2023 for preparation of detailed report.

. On 09.10.2023, Divisional Forest Officer, Upper Yamuna Division, Barkot
informed about the hearing in the above-mentioned case which was
scheduled on the same day. The counsel for the state of Uttarakhand had
mistakenly informed DFO Upper Yamuna Division, Barkot while the
matter was related to Barkot Range of Dehradun Forest Division.

. As soon as the matter came into cognizance, same day, the compliance
report was mailed to Hon’ble NGT at around 06:14 p.m. and explanation
was called from SDO Rishikesh/ Nodal court cell for delay in filing the
compliance report. The letter is annexed and marked as ANNEXURE-1.

. SDO, Rishikesh in her explanation submitted on 13" October 2023 has

stated that due to engagement in other works of the Forest Department, she
somehow missed to prepare the response and this is the first time this kind
of negligence has been done by her in any such important matter.
Explanation letter of SDO Rishikesh (Court Case Incharge) is annexed
with this letter as ANNEXURE-2.

. It 1s humbly submitted that undersigned is a responsible Government
servant having highest regards for the Hon’ble NGT and orders passed by
it. The undersigned cannot even imagine to flout or to disobey the orders

passed by this Hon’ble Tribunal. He has always made his sincerest efforts
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to carry out the orders passed by this Hon’ble Tribunal and shall also carry
out the same in future as well.

. The compliance report was mailed on the same day of hearing i.e., on
09.10.2023 at around 6:14 p.m. while the order dated 09.10.2023 was
received via e-mail on 12.10.2023. It is a sincere and humble request to
Hon’ble NGT that the fine imposed vide the order dated 12.10.2023 in OA
number 425/2023 may kindly be revoked. The delay which happened was
totally unintentional. On behalf of SDO Rishikesh/Nodal court cell and my
office staff, I tender unconditional apology. We will ensure that there will
be no negligence in future regarding matters related to Hon’ble NGT. Copy
of the compliance report (as submitted on 9" October along with
annexures) 1s being annexed with this letter and marked as

ANNEXURE-3 to this letter.




TOITY © 01352627612
(ot} &-Ae dfodoon@gmail.com

@ PR TR TSI JgvTg a9 W, Q8N |
- TAEH— 111 /29-3 (p.A) QeI faAie— 09, AFGEN, 2023,
Aar W,

S e wre,
3u i aenforen),
DY (W D D) |

Mo TN eRa afieww, 7€ Rech ¥ ARG 4 A T&a-425 /2023, QST @R T4
JRETE T B g H |

fawa.—

wd- w0 XY gRa afyavor & 3 feAid—01.08.2023.

SRIga Rvaifea mo vt R sfexe 4 Reeht & o e @l grr AT drg
(GG w0425 /2023) A RAATF-01.082023 B TR Y & e A aradfasd Reifa /3men dur
a1 o S &Ra afaww, 98 fecell & RAI6—09.102023 Th T 1 & fAdw fed A )

Af waxv ud B A7 @ HEFUT A1 T I T B B A W AT TN Dl
Area AR@ER A ¥ gafn o woshodlo &1 Sad AW HA HorTHl B MU RAB-22.08.2023 HI
ST R A TN AT, W YS GNT Iq RGN TEOT W AR 31 [AI5-09.102023 7 )
SUTRS T8 FRar T | W RGN, SR AT 9 TAN, ISPHIT GRT AW ID—09.10.2023 I
e B 3 R § b Ao GHoshodo # o fT @ uer @ v fdraE gRT e dgdle
I @) 9P 97 YNHT GHS BR ST YRV R GRAIY / FICH TR AR A A | IR FHRO W
Mo THoNod0 F ot FraTS B PR R 1 STUR TR B RO IH IRV WA G B
ffy d@ WMo THoGHodlo A e TRae TE & W1 ¥ 1 M AT © fF Mo wHoNolo Wl B B

7o 98d & Waee B 2, T R e SR @ S e @ik j ) S g g
YPR B ATRAE A< Ao d o |

A 39 W amudt PSR fhar S @ b 3 Sad YR & 4id IR B H )
T RAE B e § U] WY Al YhRU] WX AT doblel AENERTER B YA @l

gffgd & |
&7 -

g g,
QNI a1 YT, QERTg |



<

® PR IY Py RPN (FRSw) JeRIgA I TAT
UATH:— 619/ 293 qEgH, fadld— 13, AFGER, 2023,

AR,

PRI D ECEIREAN ]
CERIGT @ W, QeI |

Rwa- w0 uta aRa ol 78 Red 3 aifora oot e weai—425 /2023, ST @ &
JaRETS Tl B gy ¥ |

W= BT URh-111,/29-3 (P.A), foeid—09.10.2023

SR Rvaifdd Mo LR &Ra afew 9 Reh § ard e @il g Al arg
(3T W0—425/2023) ¥ RATH-0108.2023 F IR amewy syeiewcrerdl Hl fQAid—22.08.2023 PY YT B3l
o | HEYGd, WIER HAT BT & fh elEwR) @ U HRSY U o WA b SRR B -
T B R @1 o R & | FDY Yo # smododoreo B o frT g1 A A ot I @ @
SR G YA 3T Pl A AN B BRITE) AE ST W AR & qo foih-30.08:2023 W U
| T3 ¥ ardodofoveio § 3 4 T A YA R PR wRel F1 Feo forar ST R &y feam T
o |
> fie—30082023 ¥ fAIG-22002023 TF a1 fUTT GRT AT 500 Uebs 4 A T Peall
a forar T foRT BRT SEEweR) @ siftidiE T Faw (@rleE) § e sl
> Rie—23.09.2023 W fAAIH—25,00.2023 d 3MoSlodioucto Rerd mardi P Jaer s fabar rar
I fo Sigwaren g Wa AT g J G~ BRarr T |
> fie—26.002023 3508102023 e FML0SN0di0Teio URER # oy ®U A AR AT
1200 ¥ 3@ IRARI @ # WRAY a9 @ccikigel GauA) ARfEE-2001 B e ifed
i FvaR Tl A B IR I URART &1 deEed)l & ey arfid dvard |
SR TR BT HENERIER) g @0 90 Wed § W brard T F |
> ua afiRa aodofovdo bRy W A0 el U, S, STREUE H o eiiR
argododioveio A Fard el g W Serd ¥ Re aifaerd AR A ST ¥ § q

qdHe A S YERY W OHI0 Jed dIaTery A 09 Re arfeaid (WPMS 2076/2023, WPMS
2468/2023. WPMS 2652/2023, WPMS 2866/2023, WPMS 2868/2023, WPMS 2865/2023,



WPMS 291212023, WPMS 2913/2023 Td WPMS 2870/2023) oified §| 3o afuarel @

m.mﬁvﬂmﬁmﬁ:amwswﬁmﬁmmmﬁmmozmﬁﬁw
N ~_ )

RO R a AREE @ prard o] HENEXTE B Aearet A S vt R |

T 15 M A AR Wi A A & GROT 1 IU 1 T D F el A A
T B B SRY JHEERY gy routine S1d &1 &1 & W= fFar o1 a1 vd@ 7o THOWN0EI0 @
BﬁﬂmmﬁiﬁiﬁmﬂﬁmisplaceﬁW\ & dRY YR (Factual Position) dIR &<
A s fera & | e @ s & B wo wohodo @ B @ ol el widee
Bld ® aul SERTE gR1 &) Wiy o & R v W warha aafaa @ oftd ax @
Wl | & TUH AR B 9 uEEE) R eray wend e iy A8 A w2

SH YHRU W ARAT A0S U5 RATH-09.102023 b1 Ul @A & I A anud A A
Mo THoNodlo B $-Ae & A A W7 A W g 2| Wy, g W sAE axddr €1 @
RO FHIEEE A eraw 9o Fe ge ¢ R fory wnewaer emn wefl @) wfdw 4 O g
T8l gl |

WIS,

ot ﬁﬁﬁ:?

RNGI I g9 YA |



10
BHRATAT T TSR QBTG a9 YT, JENIGH |
UFie— 3335 /29-3, QEVIgH, faie—09 SMFCER, 2023

A0 T BRA AETHRT,
5 faoel |

fo— 10 A BRA AR, T8 fSeet H AT ol SATae WAT-305 /2022, LU @RI
T W0 I B TR H |

TFeH— o T ERT AR & e fSiH—01.08..2023.
Iy,

SR fawifed 710 I BRa Aftrdvor 93 fieell § aral <IfUdr @RI gRT Ao
e (MTae H0—425 /2023) H faA16—01.08.2023 BT UTRT QW & FUTel ¥ drfad Rerfd / e
JIR TR A0 NI BRI AfHR0T, 78 el & e Ferd o) Ui 2 |

‘{'I'('I"‘I—\SLNICKII"J&II‘H

gy,

( [ERIED)
TR TS,
BRI 99 I, SIS |

THid— /29—3(1),agfifee |
gRfef—3roR U 99 AReTd, JATaRvl, ITRIEUS, SEXIGH $l 39 UAH—28 /295,

a1 —14.08.2023 & HH H g U |
-
v

( f3rardh)
PR BN BEAR

TEIGT a9 T, QRIS |




11

Factual verification and detailed report in compliance of order dated

01.08.2023 in OA no. 425/2023 by Hon’ble National Green Tribunal

Principal Bench, New Delhi

. Ms. Deepika Khari, an active volunteer of Taoveda NGO, has in her complaint
informed that during her travel she had observed fire in Dehradun-Rishikesh
Road (alongwith Chandrabhaga River) Badkot Range and reported the same on
helpline no. 112 (complaint no. 1168120). Her complaint was not entertained by
the local police. She had requested the local forest staff to stop the same but she
was informed by them that this fire is necessary and is known as “control
burning”.

. It 1s most respectfully submitted that the complainant had complaint about the
said “forest fire” which is actually known as “control burning” The process of
control burning is an age-old practice which is performed by forest department
during or before the onset of fire season in order to remove the dry leaves/grasses
(organic matter) which act as fuel in case of accidental/intentional fire incidents.
. As per the current Working Plan of Dehradun Forest Division, in Chapter 19-
The Forest Fire Protection (Overlapping) Working Circle, prescriptions have
been given for management of Forest Fire. In para 19.22.1.2 (Maintenance of
Fire Lines), it is clearly mentioned that, “Annual cleaning & burning of fire lines
should be given top priority....Hence it is prescribed that all the fire lines should
be cleared of all trees (of any species and any diameter class) and bushes
(Lantana & others) and should be control burnt effectively every year well before
the start of fire season.” (Annexure-I)

. In table no. 19.9.4 of the working plan, list of important roads, which work as
fire line has been prescribed and Dehradun-Rishikesh NH-24 has been enlisted
as fire line at serial no. 2. (Annexure-II)

. The same “control burning” as prescribed in the working plan was being carried
out by field staff of Barkot Range under their supervision/control on the said
date in Sainkot Compartment number-9 (along the Dehradun-Rishikesh
Highway adjacent to Chandrab“aga River) which the complainant has referred

to as “forest fire”.
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6. As per the current Working Plan of Dehradun Forest Division, in para no. 19.6,
on the basis of previous 20 years fire incidences records and field observations,
the forest areas of the division have been categorised into three zones depending
on the degree of sensitivity to forest fire. The above said area has been prescribed
in Zone II in which danger of fire hazard is significant and due to proximity,
there are always chances of fire spreading to these areas. Table 19.4 of the
working plan in which Sainkot-9 has been grouped in Zone II is annexed as
Annexure-III.

7. It is also submitted that control burning is an essential practice that should be
carried out in order to prevent spread of fire to forest areas. It is also submitted
that Dehradun-Rishikesh Highway (NH-24) is a very busy highway and risk of
accidental/intentional forest fire is very high. In case the control burning is not
carried out, the risk of forest fire increases manifold and the damage caused due
to forest fire will also increase multiple times. Siviculturally, scientifically and
as far as forestry point of view is concerned, control burning is an essential
preventive technique/measure for prevention of flora and fauna, which, in

absence of control burning, suffer very high loss due to forest fire incidents.
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The Forest Fire Protection (Overlapping) W.C.

Lambirau-57 20.2000 Lambirau-55 17.8000
Lambirau-61 14.5000 Lambirau-58 15.8000
Lambirau-62 14.5000 Lambirau-59 26.7000
Lambirau-63 21.8000 Lambirau-60 15.4000
Nahi-3 150.6000 Lambirau-64 17.0000
Nahi-4 180.5000 Lambirau-65 25.9000
Ramnagar-28 25.5000 Lambirau-69 23.9000
Ramnagar-29 17.4000 Malkot-1 122.0000
Ramnagar-31 15.4000 Malkot-2 124.0000
Ramnagar-19a | 17.0000 Malkot-3 189.1000
Ramnagar-19b | 10.9000 Malkot-9 221.5500
Sinsarukhala-1 | 176.9000 Nahi-5 258.9000
Song-4 102.6400 Paled-1 144.9100
Song-5 250.1000 Ramnagar-26 26.0000
Bhogpur-1b 54.7000 Ramnagar-27 27.1000
Bhogpur-2 187.3000 Ramnagar-30 31.2000
Thano-1c 10.6000 Sinsarukhala-2 105.6000
Lambirau-71 12.1000 Song-3 100.0000
Nahi-2 187.5000 Bhogpur-1la 35.0000
Ladwakot 53.6300
Nabhi-1 258.1250
Total | 2788.1138 2844.2434
Grand total | 6679.7094 6138.9854

Map 19.5 Control Burning Coupe

19.22.1.2 Maintenance of fire lines: Annual cleaning & burning of fire lines should be given
top priority. A list of fire lines existing in the division is given in Appendix. Fire lines have
not been maintained properly in the past years due to financial & other constraints. As a
result, regeneration have been established & in the fire lines well grown trees of various
species are present. Hence, it is prescribed that all the fire lines should be cleared of all trees
(of any species & any diameter class) and bushes (lantana & others) and should be control
burnt effectively every year well before the start of the fire season. The yield from the
clearance of the fire line will not be included in the prescribed yield of the Sal working circle
and miscellaneous working circle.

523
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Chapter-19 The Forest Fire Protection (Overlapping) W.C.
Table 19.9.4 List of important roads which work as fire line
S.No. Range Name of road Length
(in km)
1 2 3 4
1
Asharori | Dehradun-Sahranpur N.H Road 1.01
2 Barkot Dehradun-Rishikesh N.H. 24 Road 17.00
3 Dehradun-Haridwar N.H. 72 Road 16.00
4 Ranipokhari-Laltappar PWD Road 16.00
5 Ranipokhari-Rishikesh N.H Road 6.00
6 Bhaniawala-Haridwar by pass N.H Road 2.50
7 Jhajhra Dehradun-Herbetpur-Paonta sahib N.H Road 2.00
8 Sidhuwala-Bhauwala PWD Road 1.50
9 Manduwala-Bhauwala PWD Road 1.00
10 Manduwala-Doonga-Bidholi PWD Road 4.00
11 Kotra santoor-Aamwala PWD Road 3.00
12 Nanda ki chowki-Kandoli PWD Road 2.00
13 Polytechnic School-Kandoli Tarli PWD Road 4.00
14 Lachiwala | Mothrowala-Dudhli-Doiwala PWD Road 5.00
15 Dehradun-Lachiwala-Doiwala N.H 72 Road 7.00
16 Malsi Galjwari-Rikholi PWD Road 4.00
17 Masandawala-Jhadiwala PWD Road 2.00
18 Rishikesh | Doiwala-Rishikesh N.H Road 2.00
19 Dehradun-Rishikesh N.H. 24 Road 4.00
20 Rishikesh-Haridwar bypass Road 9.00
21 Rishikesh-Bairaj-Haridwar PWD Road 4.00
22 Rishikesh- Haridwar PWD Road 9.00
23 Thano Raipur-Thano PWD Road 10.00

527

Dehradun Forest Division



15

Chapter-19 The Forest Fire Protection (Overlapping) W.C.

Table 19.1 Allotment of area

Category

Description

Area
(in ha.)

Percentage
of Total
Area

Remarks

2

3

4

5

Area under Strict
Fire Protection

43723.440

94

Area  under  Strict fire
protection includes the areas
of PB-Regenerated and PB-Un
allotted of Sal Working Circle
and areas of Miscellaneous
Working Circle. Besides these
areas planted in the past and
areas to be taken under ANR
are also to be strictly fire
protected.

Areas of Annual
Control Burning

2807.742

Areas of PB-T are including
where control burning under ANR
prescriptions is required either
in alternate year or in good
seed year of Sal. Except for
control burning these areas
will also be strictly fire
protected.

Total

46531.1823

19.5 Felling Series, cutting sections & JFM areas: Not applicable for this working circle.

19.6 Fire hazard Zonation: The entire Sal working circle is very sensitive to fire. The areas
of Miscellaneous working circle are also prone to forest fire due to large scale lantana
infestation & human interference. However, on the basis of previous 20 years fire incidence
records & field observations, the forest areas of the division have been categorized into three
classes depending on the degree of sensitive to forest fire. They are as follows:

Table 19.2 Fire sensitive zone wise allotment of area

Range Zone 1 Zone 11 Zone 111 Total
1 2 3 4 5

Asharori 1680.4250 1042.9000 1047.2000 3770.5250
Barkot 1788.6800 2411.5220 2257.6000 6457.8020
Jhajhra 3130.4710 2393.5856 2.4000 5526.4566
Lachiwala 4049.1935 2041.3400 1562.4980 7653.0315
Malsi 926.6034 250.8000 1177.4034
Malhan 2743.4552 2770.5268 1783.3820 7297.3640
Rishikesh 1817.2450 731.6000 533.2576 3082.1026
Thano 3439.5290 2494.6110 5632.3572 11566.4972

Total | 19575.6021 14136.8854 12818.6948 46531.1823

492
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Chapter-19 The Forest Fire Protection (Overlapping) W.C.

19.7.2 Zone II: The areas included in this zone are mostly those adjoining the zone 1. The
danger of fire hazard is significant and due to proximity, there are always chances of fire
spreading to these areas. In most of the areas, there is better moisture, and reasonably away
from human habitations and civil lands. List of such areas are given in table below: -

Table 19.4 — Area allotted for zone I1

Range Block and compartment Gross Area (ha.)
1 2 3
Asarori Chandrabani-3 6.9000
Karwapani -1a 88.2000
Karwapani -1b 106.4000
Karwapani -2a 42.5000
Karwapani — 2b 114.1000
Karwapani -4a 15.8000
Karwapani -5 207.2000
Karwapani -7a 70.8000
Karwapani -7b 65.6000
Karwapani — 11b 42.9000
Laldhang — 6 100.4000
Laldhang -7 87.0000
Laldhang-9b 23.1000
Laldhang-10b 21.0000
Laldhang-11b 51.0000
TOTAL 1042.9000
Barkot Bhaniyawala — 2b 290.4900
Chandi — 1 202.4000
Chandi — 2 441.3300
Golatappar — 2¢ 84.6000
Golatappar -3a 85.000
Golatappar — 3b 68.8000
Golatappar — 4a 46.1000
Jakhan — 1 506.2020
Ranipokhri -3¢ 5.0000
Ranipokhri — 5a 102.0000
Ranipokhri — 5b 72.1000
Ranipokhri — 7a 62.1000
Ranipokhri — 8 120.7000
Ranipokhri -7b 57.2000
Sainkot-8 116.5000
Sainkot-9 151.0000
TOTAL 2411.5220
Jhajhra Bainkhala -1 161.1000
Bainkhala — 4 97.1000
Bainkhala -5 104.4000
503
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